
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGAI-AND, MIZORAM AND ARUNACHAL PRADESH)

No. Hc.vrr-87(Pr.Jt) I 2OO7 I 69 I I A

From Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High CouG
Guwahati.

To,
Shri Aparesh Chakravarty
District and Sessions Judge,
Ba rpeta.

et
Dated Guwahati, the A December, 2021.

Sub: Casual leave with station leave permission.

Ref:- Your Letter No. DJB./3600 (E), dtd. 18.12.202L.

Sir,

With reference to the above, I am directed to inform you that your prayer for

casual leave on 20.12.2021 with permission to leave the station, from the evening

ot L9.L2.2O2L Ull the morning of 21.L2.2O21, has been granted. A senior Judicial officer

at the station will remain in charge of your Court and ofhce during your absence.

Memo NO.HC.VII-87(Pt.U)/2007 I 6949 J A, dated
Copy to:-

Yours faithfully,

sa^

IT. REGISTRAR (VIGIIINCE)

zl- tL^zoL\

v Project Manager, Gauhati High Court.

\,"\1J

T


